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T3, 3123(37).—Fea 1T ALHIT, TR TSTHART AT 1956 (1956 T 48) (T THH THH TAT
I ATATAAH FgT 74T 8) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART Fd gU, g THTLTT T ST
& TATq [ TeT T3 TsT & fatee Frer § NH-146 & .. 71.600 & .57, 80.780 T * -@v< %
AT (FETFT/Uee ey Aigd 2-A/4-A &1 91T 1), AL, e i TATAT 6 AT T
& foro ag e sratera g e Sfera aoia J1=r sreET § T 197 2, UHT S0 7 TSI e o T e
FT =TT FAT B

T ot =ATh, ST 3 G0 § Baas §, ST ATAHIHT 6T o7=7 3T 6 3T-417 (1) F AT q@rw
TSI o TorT UHT qiF 3 ITANT 9% TGS § 7 ATSEHAT F TR il Jrg F THe 3 & Fae =T
AT TR T AT

4351 GI/2026 (1)
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UHT S AT HeH TR, SToTq A AR AT (TS7ed), TREYL FI fofgq &7 §
TEQT T SITUST 3% IEH IHeh AT ATAFRCAT T ST S Teq| AT, A rshal Hhl AT &9 H
77 ToreT farfers T9raT g7 | ST T STaEe 917 SiiY Ut o=y 7 q9aTs % TETq a9T UHT 3fT ST+ Fee
* TETq, TTe e g1, o0 a7 wieer sraeas a0e, seer T AT a1 ST 7 STGATq Y T a7

LT T T

I sAferfea &t e 3 it IT-4TRT (2) F TfT werw wrfereTe grer AT A wre oft sraer sty

LR

TH SATAG=AT % FAA AT ATAT I o TG AT =T SATL TeqT TTIEHTLT F I HIATAT § ITAT
& o 3T fRqag =ateat grer [[der f=m ST asar gl

ATAT

e Jaor o7 & fafeer oo & NH-146 % .1, 71.600 & .91, 80.780 = forw srof= it S+ areft

HAAT LT AAAT HLAAT Al d S T "terd e

T[S AT ATH: TET T IREEIRICHEIEN

ww | wRwden | qEwww | qRAmR | aRwmamw | oqfvwde

wer (SIEIRECIEY) (BFT)

1 2 3 4 5 6

ATAH AT ATH: AT
T T ATH; THIAF qreT
1 22/1 [GEL wfheae (i) 0.054 (%) 0.054
2 22/10 [REL Tt (fRifea) 0.018 (F#7X ) 0.018
3 22/14 [REL i 0.027 (F#7X ) 0.027
4 22/3/1 BEL wifieae (i) 0.0695 (24277 ) 0.0695
5 22/3/2 [REL Faffaer (sFm=EfaF)||  0.0185 (%A% 0.0185
6 36/7 [RE ERIERENEIERIPED) 0.02 (FFa7) 0.02
7 38/2/2 IBELl FafI (SATIETRF) 0.011 (FFIX) 0.011
8 38/2/3 [REL wifiwee (fEfE) 0.005 (F#¥ ) 0.005
9 38/2/4 [RE wifiweae (fRifea) 0.003 (FFT ) 0.003
10 63/2/2/1 IGEl wffeae (i) 0.212 (FFIT) 0.212
11 63/2/2/2 [REL wifiweae (fRifea) 0.203 (FF7T ) 0.203
12 64/1/1 [RE wifiweae (fRifea) 0.19 (FF7) 0.19
13 64/1/2 IBEl (Fifzra) 0.17 (Fa7) 0.17
14 64/2/2 IBEl Tty (=) 0.055 (%47 0.055




[T &% 3(ii)]

HILT T TSIA . AHTYTL

15 65/2/1 Tt (i) 0.79 (A7) 0.79
16 65/3/1 Tt (i) 0.054 (FFa7 ) 0.054
17 65/3/2 wireae () 0.135 (%47 0.135
18 67 Tt (i) 0.031 (FFa7 ) 0.031
19 69 wifiFeae (&) 0.031 (FFa7 ) 0.031
20 71 Tt (Rif=a) 0.05 (FT7) 0.05
21 72 i (fRife) 0.021 (FFT) 0.021
22 79/4/2/1 FafTT (TIETE) 0.254 (3FA7) 0.254
23 79/41212 i (fEfE) 0.15 (347 ) 0.15
24 85/1/1/1 wifieae (&) 0.054 (FFa7 ) 0.054
UEEIEIE AL EEA B

25 641/1/1/1/1 it (fEfE) 0.25 (347 ) 0.25
26 641/1/1/2 ity (Rif=a) 0.05 (Fa7) 0.05
27 643/1 ot (fRifea) 0.021 (FF7T) 0.021
28 643/2 wifiwee (fEfE) 0.03 (FF37) 0.03
29 643/3 e (i) 0.022 (FFIY) 0.022
30 644 Tt (fRifa) 0.027 (F#7X ) 0.027
31 645 Tt (fRifea) 0.027 (F#7X ) 0.027
32 646/1 e (i) 0.027 (%I 0.027
e T ATH: qreT

33 2 Tt (fRifea) 0.157 (F#X ) 0.157
34 209/1 wifieae (i) 0.3314 (34277 0.3314
35 209/2 m ( 0.0486 (FF47 ) 0.0486
36 210 wifiweae (fRifea) 0.031 (FF7X) 0.031
37 29/2 Wit () 0.04 (FAT) 0.04
38 3 T (@) 0.021 (FF7X) 0.021
39 33 wifiweae (fRifea) 0.01 (FFa7) 0.01
40 4 Tty (Rif=a) 0.011 (FFIX) 0.011
41 5 wifiwee (fEfE) 0.021 (FFX) 0.021
42 6 wifiweae (fRifea) 0.03 (FFa7) 0.03
Tre T T AT AT

43 531/5/2/2 FHINT (FATEIEF)||  0.0255 (FFAT) 0.0255
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44 551/2/1/6 wifieae (&) 0.038 (FFa7 ) 0.038
45 551/2/3 (Rt 0.055 (%47 0.055
46 551/6 wireae () 0.012 (347 0.012
47 563/1/1/3/2 FHINT (SATIETAF) 0.073 (FFa7 ) 0.073
48 563/2/1/1 FHINTT (ATIETAF) 0.02 (%47 0.02
49 563/2/1/2 eIt pE N EIERIDED 0.023 (347 0.023
50 563/2/1/3 FHINT (SATIETAF) 0.026 (FFa7 ) 0.026
51 587/1 wffeae (i) 0.015 (347 0.015
52 587/2 wifiweae (fRifea) 0.076 (F#7T ) 0.076
53 587/3 wifieae (i) 0.089 (777 ) 0.089
54 606/2 wifiweae (fRifea) 0.022 (FFT ) 0.022
55 663/3/2/2/1 RIERENEIERIPED) 0.065 (F#7T ) 0.065
56 663/3/2/2/2 FHINT (SATaETaE) 0.065 (FFa7 ) 0.065
57 663/3/5/2/1 ot (fRifea) 0.015 (FFX ) 0.015
58 663/3/5/2/2 REEERENCIEIGIE) 0.015 (FFX ) 0.015
59 663/4 Tty (Rif=a) 0.73 (FAT) 0.73

Total 5.1455

[®T. . NHAI/BPL:SAG/LA41010/2020/3a/3A2]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 15th June, 2026

S.0. 3123(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-146 in the
stretch of land from Km. 71+600 to Km. 80+780 in the district of VIDISHA in the state of MADHYA PRADESH,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub - Divisional Officer (Revenue), in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if  any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.
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Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-146 in the stretch of land from
Km. 714+600 to Km. 80+780 in the district of VIDISHA in the state of MADHYA PRADESH

[State: MADHYA PRADESH |[District: VIDISHA |
SI. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)

| 2 | 3 I 4 I 5 | 6 |
|Taluk: Gulabganj |
|Village: Rampurchak Patni |
[1 [[22/1 |[Private [|Agriculture (Irrigated ) [l 0.054 (Hectare )| 0.054|
[2 [[22/10 |[Private |[Agriculture (Irrigated) [l 0.018 (Hectare )| 0.018]
B [[22/14 |[Private |[1rrigated Agriculture [l 0.027 (Hectare )| 0.027]
|4 [[22/311 |[Private |[Agriculture (Irrigated) || 0.0695 (Hectare )| | 0.0695|
|5 ”22/3/2 ||Private ||C0mmercial ( Commercial ) || 0.0185 (Hectare )” 0.0185|
|6 ||36/7 ||Private ||C0mmercial ( Commercial ) || 0.02 (Hectare )” 0.02|
|7 ”38/2/2 ||Private ||C0mmercial ( Commercial ) || 0.011 (Hectare )|| 0.011|
|8 ”38/2/3 ||Private ||Agricu1ture (Irrigated ) || 0.005 (Hectare )|| 0.005|
|9 ”38/2/4 ||Private ||Agricu1ture (Irrigated ) || 0.003 (Hectare )|| 0.003|
[10 |[63/2/2/1 |[Private |[Agriculture (Irrigated ) [l 0.212 (Hectare )| 0.212]
[11 |l63/2/22 |[Private |[Agriculture (Irrigated ) [l 0.203 (Hectare )| 0.203]
[12 [[64/1/1 |[Private |[Agriculture (Irrigated) || 0.19 (Hectare )| 0.19]
[13 |{64/1/2 |[Private || (trrigated ) [l 0.17 (Hectare )| 0.17|
[14 |{64/2/2 |[Private [|Agriculture (Irrigated ) [l 0.055 (Hectare )| 0.055]
[15 [l65/2/1 |[Private [|Agriculture (Irrigated ) [l 0.79 (Hectare )| 0.79|
[16 |{65/3/1 |[Private [|Agriculture (Irrigated ) [l 0.054 (Hectare )| 0.054|
|17 ”65/3/2 ||Private ||Agricu1ture (Irrigated) || 0.135 (Hectare )|| 0.135|
|18 ||67 ||Private ||Agricu1ture (Irrigated ) || 0.031 (Hectare )|| 0.031|
|19 ”69 ||Private ||Agricu1ture (Irrigated ) || 0.031 (Hectare )|| 0.031|
|20 ”71 ||Private ||Agricu1ture (Irrigated ) || 0.05 (Hectare )|| 0.05|
|21 ”72 ||Private ||Agricu1ture (Irrigated ) || 0.021 (Hectare )|| 0.021|
|22 ”79/4/2/ 1 ||Private ||C0mmercial (Commercial) || 0.254 (Hectare )|| 0.254|
[23 |[79/4/212 |[Private |[Agriculture (Irrigated ) [l 0.15 (Hectare )| 0.15|
[24 [[85/1/1/1 |[Private |[Agriculture (Irrigated) || 0.054 (Hectare )| 0.054]
|Village: Simerhar |
[25 [l641/1/1/1/1 |[Private ||Agriculture (Irrigated ) [l 0.25 (Hectare )| 0.25|
[26 |l641/1/1/2 |[Private ||Agriculture (Irrigated ) [l 0.05 (Hectare )| 0.05|
[27 [{643/1 |[Private ||Agriculture (Irrigated ) [l 0.021 (Hectare )| 0.021]
|28 ”643/2 ||Private ||Agricu1ture (Irrigated ) || 0.03 (Hectare )|| 0.03|
|29 ”643/3 ||Private ||Agricu1ture (Irrigated ) || 0.022 (Hectare )” 0.022|
|30 ||644 ||Private ||Agricu1ture (Irrigated ) || 0.027 (Hectare )” 0.027|
|3] ”645 ”Private ”Agriculture (Irrigated ) ” 0.027 (Hectare )” 0.027|
|32 ”646/ 1 ”Private ”Agriculture (Irrigated ) ” 0.027 (Hectare )” 0.027|
[Village: Patni |
|33 ”2 ”Private ”Agriculture (Irrigated ) ” 0.157 (Hectare )” 0.157|
[34 |[209/1 |[Private ||Agriculture (Irrigated ) [l 03314 (Hectare )|| 0.3314|
35 |[20012 |[Private |[Residential (Residential) || 0.0486 (Hectare )| | 0.0486)
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36 |l210 |[Private |[Agriculture (Irrigated ) | 0.031 (Hectare )| 0.031]
[37 |[29/2 |[Private |[Agriculture (Irrigated ) [| 0.04 (Hectare )| 0.04|
[38 |3 |[Private |[Agriculture (Irrigated) [| 0.021 (Hectare )| 0.021]
[39 |[33 |[Private |[Agriculture (Irrigated) || 0.01 (Hectare )| 0.01]
[40 [l4 |[Private [[Agriculture (Irigated) || 0.011 (Hectare )| 0.011]
41 [[5 |[Private |[Agriculture (Irrigated ) I 0.021 (Hectare )| 0.021]
|42 “6 ”Private ”Agriculture (Irrigated ) ” 0.03 (Hectare )|| 0.03|
|Village: Atari Khejra |
[43 |[531/5/212 |[Private |[Commercial (Commercial) || 0.0255 (Hectare )| | 0.0255|
|44 ||551/2/1/6 ||Private ||Agricu1ture (Irrigated ) || 0.038 (Hectare )” 0.038|
[45 |[s51/2/3 |[Private |[ (rrigated) [| 0.055 (Hectare )| 0.055]
|46 ”551/6 ||Private ||Agricu1ture (Irrigated ) || 0.012 (Hectare )” 0.012|
47 |[s63/1/1/32 |[Private |[Commercial (Commercial) || 0.073 (Hectare )| 0.073|
|48 ”563/2/1/1 ||Private ||C0mmercial (Commercial) || 0.02 (Hectare )” 0.02|
[49 |[s63/2/1/2 |[Private |[commercial (Commercial) || 0.023 (Hectare )| 0.023]
[50 |[563/2/1/3 |[Private |[commercial (Commercial) || 0.026 (Hectare )| 0.026|
51 [[587/1 |[Private |[Agriculture (Irrigated) [l 0.015 (Hectare )| 0.015]
[52 |[587/2 |[Private |[Agriculture (Irrigated) [l 0.076 (Hectare )| 0.076|
53 [[587/3 |[Private |[Agriculture (Irrigated) [l 0.089 (Hectare )| 0.089)
[54 |[606/2 |[Private |[Agriculture (Irrigated) [l 0.022 (Hectare )| 0.022]
|55 ”663/3/2/2/ 1 ||Private ||C0mmercial (Commercial) || 0.065 (Hectare )|| 0.065|
|56 ||663/3/2/2/2 ||Private ||C0mmercial (Commercial) || 0.065 (Hectare )|| 0.065|
[57 |[663/3/5/2/1 |[Private |[Agriculture (Trrigated) [l 0.015 (Hectare )| 0.015]
|58 ”663/3/5/2/2 ||Private ||Residentia1 (Residential ) || 0.015 (Hectare )|| 0.015|
|59 ”663/4 ||Private ||Agricu1ture (Irrigated) || 0.73 (Hectare )” 0.73|
| Total|| 5.1455|

[F. No. NHAI/BPL:SAG/LA41010/2020/3a/3A2]
SHAIKH AMINKHAN, Director
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